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TFA/ZTA (F) FILETCT FARETIE (T <THF) | TTAT IHH THIT dTIHT 9T 24
f=a (@) ATSASE FETAferwe (afe-grar | "¢ & foro 48w 9fa agfas
AHET TI) Hrex fAuresr sw|Ee Foam
(M) Rrerifires uex (afe-gra aw) | oF e
AT UAUT & q8d
HIAT UTEH LA HATIRIL
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ST ALATTET AT STHTT

T  STER W 3o
ECUA T HE R I G R B o
oAl THIT 9 H gesihd
R ST = TR U

(xii)

Fiay (3) H suwrer fAforfEsr & d@efaa ww 5. 653 & w1 a (i) ‘fodT ®1er aveft gt ST

39 "afea afaftedi & w19 a2 wHA: (3), (4), (5) TAT (6) ® Aw=fertaa utafteat siq: corfua #i

STTUSAT, AT
(3) (4) (5) (6)
EIEl ESIRIRE Sl 21 feft afcaaw siw 3w stfd storar 39+
TFA/ZTA AT qIHE 92 24 w5 & forw 48 um9 9fa
L] Ffa Hiex faTe AIHTES % |19 AT
e FET UAUST F TEd
FAAT TTET TLEA TATGIRIE FIT ATAITGT

A JUHATL

T

TH SUATL &l Jcafed 91/ FaTa o1 # 91aq
TF=gdl AT 9 H Jsited FhAT ST

(xiii) ‘ST TH/ET TEd AFer * gag § I A2 (i) F T9q@ Fwiaw (3) § Ao = F gafad w9
AT 727 % oo #1917 (3), (4), (5) 377 (6) ¥ Mwferfaa wtateat sia:wariua $i Sosft, arve:

(3)

(4)

S)

(6)

=T
RESIEAK]

Qi)
AHET

hATET

et & o

() et T faT (v agat)
(@) e s veform (Fwe o
TZATH)

(M) SrgTaTg TSt (5% fBew
ferea)

() SEIHeTE EhIUH (T fae)
(2.) STEHITCH FeRioreT (AFe FTAEH
a1 faee)

(F) AIATHAT AT (ATdgee arav)
(@) grEdieaEn fomey (sereae
ST foea)

(ST) TEEATATT SATSATTH (TS
[EECRRICIE)

(=) TErafEfRae sy

(=) gerafarfe i

(3) safeaT fheafaT (seed gues
17Y)

() farsrRe wrfaeee (BT

21 f23ft afeoaw =i 599 sfa=w
FAIGT ITF GUTT qTIHE 9T 24
e & forw 48w 9fa Fgfaw
e furesr SwmEs F 91y
e[H |

ERC

30 fame & forw 56 wfewaw
(=T ATIHE) 9T 1T FHT ITATT
AIGT 9T GLFL & 9IEd

LA FATGTRE GRT ATHIST

A JUHATL

M 3TER A 3dfd
TR CHEE T G S B | oo
Tl THTT 9 H gesifahd
R ST =T R T
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IERIECE IR aID R )

(%) FINFE=RT TRATHT (a¥ed o
EEEIED)

(o1) TIE T (ITET TAIEY)

(@) sreafar R (Sre=f aty)

(o) AT AT (STE—FT T
i)

(xiv) BT TH/ETT Ted ahst F dag § g+ (i) F avgg wiaw (3) § foesrarsr & gafaq w9
HEAT 728 #F o1 1ew (3), (4), (5) &7 (6) # Mwfertea wfatear siq:earfua #i Srosft, amma:

(3)

(4)

()

(6)

EIERENN

gratied
KEX

helsl

fAforfaa & g

(F) FREar=2T T fHeT (B0 a<at)
(@) Treer=a2T A e e e (% &F
TSAH)

(3T) TohEeIv3T ITe= 915+ (ST 913
EEEIE)

() TS IHeTE EhIUH (T fae)
(3.) HIFTHRAY Aleed (ATATEe A137)
(@) BrrREE  fefeeer (Fae areA
LIRS

(=) frenfew st (e 9re
e

CIREEIGIERIBRUERIE]

(V1) AHIATEIT THAH (3Fe SaTh
fezeran)

(2) FSrerdifaa gaifaer (v H#reware)
(3) FmteaT fREataT (3% gaars
EARY

() farsrRe st (BT
foraTze At FIfawe)

(@) TARATATT STSAT hed CIES]
face qHTeTR)

(1) ST SR (% &
EELIR)

(@) IHTAIAT TATEAT (TR T TRT)
(1) TaETT (I THYER)

(%) ATzafaT fevu (fSreft =)

(&) SRTAT AT (STTE—FT 2EF
i)

() T e (ATST I AT
gt feeer)

(F) e Fhae (B €54 916

21 f23ft afeoaw i 599 sfa=w
AIGT ITF GUTT qTIHE 9T 24
e & forw 48 umw 9fa Fgfaw
e furesr SwmEs F 91y
cupt

ERC

30 fawe & forw 56 afeaaw
(=T ATIHTH) U2 AT T ITATT
AT AT LHTT & ITeq

LA FATGTRTL GILT AT

A JUHATL

TH 3T A 3dfd
/AT T # O UTEw
Al THIT 9 W JeSifhd
ERIEIGIRCI Y
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| fae)

(xv) ‘BTt Ted ARt % "dag § AT (i) F a9p@ Fwraw (3) § foenrersr F gefaa w9 @ear 729 F fou

FTH (3), (4), (5) 317 (6) ® fM=ferfaa wfateat siq:wariua Fit JTusft, arva:

(3)

(4)

S)

(6)

BTALFA/ | FATET fAeforfaa & g 21 It Afew=w e 39« srfes
e FIET 396 GHIT dTIHTT 9T 24
il ()T e (e ) | AC B 0 48 I Afq wfaw
(@) ST FaTeT (R 7 Hiex fureer awEs & A
(T)ETE T AR (FEer-aeg gearey) | Lo
FIENIEEIE ] ffaue 74T
WW(H)A {aﬁ?@( ) 30 fire ¥ forg 56 Ffewrr
(. TR TR e (Tre fee | (T TTTHI) WX AT A7 3T
TER) HIAT AT TLHTL o ITET
(TR w=Ew LA HATZTH GIT ATHISd
G FEIRIERERIERTES: ] SORIERICIA
(e gx@faTs (o
TEHATE) T ITE & St
(F)AF AT oot AT (T8 ECUACHE R G I B 1 o
T ) TASEAT THT O gesited
(M) fatessTE Fenred (fereds | BT ST ARl
T AT fdeae)
G EREIECENEE BN (e Eal
feeTere s Frfasha)
(3) TH TATEERITEH (FeA (RITHAT
TE TAATER)
() FETZETHRIIT THIEH(GSA A
TA(THATET)
(ijsmsasr | AA (i) 21 feaft &feaaw siw o9
e AT AT IEF U JTTHH

9T 24 He & foru 48 ymw wia
Ffa® Hiex e smree %
T o |

SR

30 fime & forw 56 afeaae
(=T qUIHET) 9 79 &7 3741
ST HILd LY %‘TIE"T

LA HATZTH T ATHIGd

Heg ITATL

ES B EO: 0 B e s
TR CHEE T G S B | oo

TIogAT THIT 99 H qesifad
R ST =T R T
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(ii) Tre &I HiE, & oY o=
Tt 7 il

(xvi) TIT & forT grer TR T TSt AR F Fae # giat? (i) F qaege wtaq (3) § arged AT
¥ Hatad #9 9ea1 762 * forw wrew (3), (4), (5) &7 (6) ¥ fAwferfaa wfafsw siawenfua £t
STTUSTT ATH:

) (4) () (6)

I/ | (i) Ffooray | e @ g 21 feft Aifem=e i 3o srfa
EIEREL] (F)ATSHATSAT HIA=T (T AI) AT IHEH THTT qTIHTH T 24
THTLAT (F) TATA TR Tt = (T s % forw 48 am ufy wgfaw
e arerae faeer) Hrex fAgmea s F oA
AR () FTEEITETHE AU (T U | 4|

[EEIEECIESY BRI

() FUST FTHATAT (AT TTIAL 30 fawe & forw 56 afeaaw

TNT) (=T ATIHIA) 92 qTT HT ITATX

(.)UFATATHIAE qIIAT (TFETT FIAT AT ALHIT 6 TTaT

Feeh? ATE T[TA) LA FATGTRT GILT AT

I ITATL

ES: B i | ESR: 1 SRt s
LA T HE R I G R B o
TSl THI T qesitad

T ST =Tt

(ii) ST fAeforfaa & g 21 it afeaar 3w a9 afas
(F) TATCATHIRT W feafae (e FUAT ITh THTT qTTHIET 9¢ 24
KIPIECAELE)! g % foro 48w wfa agfasw
(@)ATSHATEAT FIFAT (T 7I) Hrer ffum=er smEe & 9™
(T)SHEFE TEaHI=d (SHFT aT5) A
G EFENEIEPERUCIE ] BRI
(.) FITEIAHH AUTY (TTIAL U 30 fawe & forw 56 gfeaaw
IEEIERCIESY) (=T ATIHTE) 92 AT & ITATT
(F) TUST FTATA (AT TTIAL AT WILT LHTT & I1e9
TI) LA FATGTRTE FILT AT
(F) TFATATHIAE TIIAT (T I ITATT
Feohd ATH TMIA) T IUEE F® Il

(ST)ZZfEATaT aT (FA(eATIT STgah) | q/gAFAl qwr H o 9mEd
oAl THIT 99 H qesifad
R ST =T R T
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(xvii) ‘Frer TET TSt & "ag | WAt (i) F qvpe wiaw (3) & iy afamT & gafad w7 e
771 % foro #1917 (3), (4), (5) 377 (6) ¥ Mwtorfea stafeat siq:wariuq &t Jrusft, 9r9a:

(3) (4) (5) (6)
STH/ | (iyFT=T fAeforfaa & g (xvil) ‘FTer TRET FST F Tag
ﬁw (F) FrE T fr (g w | T () F wa A (3) #
' FIT ) aftem Afamr § wdfam ww
(@) ATsfeaT it (B de Tear 771 F oo #werw (3), (4),
) o (5) 7 (6) § Fraferfam st
(T)STEATRISH THhelT (FLH T ) ‘ .
gz)j{* S —— st wTiue &t SToAfy, AT
)
(3.) EEAIETH HieT (et
ECHERRCIEE))
(31)ToH TTgeZH (ATa #H)

(F) TIARTRE ®RUAT (B0 T
EETEICI)

(1) srefaay qafeey (sEAETE
feeae)

() SrErpErTE STl (S0 dte)
(1) fafafafaar edfifFeare (=@
TTFAT)

() rEEET  fRERaTer (3R
EHAT V)

() fermifear feure (ot «1e)

(3) MHRT "uRfaa (AT 97=q
Hifaen)

(®) [EESEAED: ENEENEL
(e wieT ATE FIAHE)

(1) FEAEH ATSARAE (1A faee
THIR)

(@) FIfEqga T (R
EEEIL)

() FIRFEA foae 9 (Sr-urea
EEEIL))

(x) JufHTer ufater (@=TREET
EEED)

IR FIERH (FTSH
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| wxpresiate i)

(xviii) ‘Brer TET ARl & wag ¥ wfafS (i) % avga wiaw (3) § ffEar woa & qetaq w37 geqr 772
& forg w1 (3), (4), (5) s (6) ¥ FMaferfag wfafsw siq:eurfua & srosfy, sroa:

(3) (4) (5) (6)
EEXT (i) FT2T | A AT TR & Grg HIE
K] gy HATEHRTL FT SqHTfad Tudt
Tfgal ;:)T:Wﬁ;lﬁ;?q e e 30 e & forw 56 f=Aft
o1 (;‘a’) gGH/‘;Mf%H FrEARTT  (TET| (= .) A
fea e ) g fHll STAR * Hadd 21
.i;iaig ' [EIEE REIEC LI PE A R

(1) SrSTEITH THUAT (FLH Hieen) THH AT dTIHT 9T 24 He

@) dmafauer ufafear @=fRfReT | & oo 48 am ufa wfas diex

) T foofTEe AT | g

(=) Rerafafe i R

(B)) AFFSIAT TRERATLST (TFeA gHATH

q7Y)

() WHHRAT HIHNET (T80 T

qrY)

(=) R Fisiag (R

ZATSE ATE HITAHIH)

() <EfUgH wERE (ATSH TH

ANTEI o)

() FRifafafaar  gdiqers (5@

HIHATE)

(3) FEATT FREEET (B

=)

() ferwifear fRure (Rt wrs)

[ ..~ 8-21/2017-41f1-1I (@=-11)]
TT. off. Toig, H@EEd qEa
feoqofy: greT Wy (WTea F srara &7 fAfFEme), sreer, 2003 #r 18 JawEy, 2003 F Fr.e. 1322
(37) T TeRTOra oA T3 o 99T THE 978 fQAiE 6 wLa<y, 2004 F #1167 (1), 29 U+, 2004 F
FTAT. 427 (), 31 WS, 2004 F FT.3T. 644 (31), 25 <, 2005 F F1.3M. 263 (1), 31 Wi, 2005
¥ F.ET. 462 (1), 14 TS, 2006 F F.AT. 1121 (1), 31 TS, 2006 F F.aM. 1353 (31), 31
sFzay, 2006 * F1.3M. 1873 (31), 6 faaway, 2006 * #F1.3. 2074 (31), 3 fGHw¥, 2007 * F1.37.
2069 (1), 1 SaY, 2008 F F1.3. 3 (31), 8 FEwaw, 2008 F F1.9. 2847 (), 15 fF#w=w, 2008 &
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FT.3T. 2888 (31), 9 fawaw, 2009 ¥ FT.3M. 2286 (1), 16 fFaww, 2009 ¥ Fr.3M. 2390 (%),
23 famrae, 2009 & #1.31M. 3269 (31), 24 fTara<, 2009 & 1.3, 3298 (31), 21 1%, 2010 & 1.3
907 (31), 27 =wTed, 2010 & F1.3M. 2095 (31), 15 foawaw, 2010 * #r.3m. 2284 (), 11 Fay,
2010 % ®T.3M. 2516 (1), 4 Faw=¥, 2010 & F1.3M. 2711 (1), 28 fe@wa<, 2010 & #F1.3m. 3052
(31), 28 79, 2011 = F1.37. 887 (1), 21 famw=<, 2011 F F1.3M. 2845 (31), 17 HLa<r, 2012 &
FLAT. 296 (31), 23 AT, 2012 F F.AT. 2775 (1), 21 91+, 2013 F FT.37. 799 (1), 28 HT,
2013 % F1.91. 1378 (), 14 7, 2013 ¥ F1.9M. 1531 (31), 26 Rrqwaw, 2013 ¥ .3, 2919 (37),
13 54, 2014 % F1.3m. 1508 (3F), 27 S, 2014 & F.3M. 1632 (1), 12 Fraw, 2014 & FI.T.
2320 (), 29 f&raw<, 2014 & F1.377. 2542 (31), 11 9w, 2014 % F1.37. 2879 (31), 10 fewwaw,
2014 ¥ F1.37. 3114 (1), 26 9=, 2015 & #F1.37. 1413 (31), 15 fAaqw=¥, 2015 & F1.37. 2496 (1),
i 13 S=aY, 2016 F F1.3m. 101 (), 7 AT, 2016 F F1.3M. 608 (31), BFF 25 7%, 2016 *
FT1.3M. 1873 (1), fa=t" 20 S, 2016 & .. 2192 (37) faeATh 29 S, 2016 F 3. 2248 (31),
A% 05 J@TE, 2016 ¥ FT.aT. 2453(), ZATH 5 =wred, 2016 F FI.aM. 2614(H) TF Ai®
12 S9a<T, 2017 % F1.31. 264(3), Tt 3 weady, 2017 & F1.30. 364 (31.), faqt® 27 1%+, 2017
¥ 3. 1344 (1), A1 8.05.2017 ¥ F1.am. 1475 (3r), BRF0F 21.06.2017 F Fr.3T. 2019 (=),
faTF 6.07.2017 & 1.3, 2152(31), fami® 23.08.2017 & .3, 2752(31) 3¢ &= 06.10.2017

F 1.1, 3293(37), fadAT® 7 Faw=T, 2017 & F1.370. 3556 3% fawi® 27 fawway, 2017 = Fr.37. 4082
& HTEAH & "errtard fRaT )

MINISTRY OF AGRICULTURE AND FARMERS WELFARE

(Department of Agriculture, Cooperation and Farmers Welfare)

NOTIFICATION
New Delhi, the 20th March, 2018

S.0. 1248 (E).—In exercise of the powers conferred by sub-section (1) of section 3 of the Destructive Insects and
Pests Act, 1914 (2 of 1914), the Central Government hereby makes the following Order further to amend the Plant
Quarantine (Regulation of Import into India) Order, 2003, namely:-

1. Short title and Commencement.- (1) This Order may be called the Plant
Quarantine (Regulation of Import into India)
(First Amendment) Order, 2018.
(2) It shall come into force on the date of its
publication in the Official Gazette.

2. Amendment of Schedule VI.- In the Schedule VI to the Plant Quarantine (Regulation of Import into India) Order,
2003-

(i) Against serial number 2, relating to Abies spp.(Firwood), in column (3) against the entry (ii) regarding “Wood
with/without bark’, in column (4) against the entry ‘North America’ and the entries relating thereto, the following entries
in columns (3), (4), (5) and (6) shall respectively be substituted, namely:

3) ) €)) (6)
ii) Wood with/ North Free from: Fumigation with Methyl bromide at
without bark America a) Dendroctonus rufipennis (Spruce beetle) 48 g. per cubic metre for 24 hrs. at
(b) Dioryctria abietivorella (Fir cone worm) | 21°C and above or equivalent thereof
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(c) Dryocoetes confuses (Western balsam
bark beetle)

(d) Pityokteines sparsus (Balsam fir bark
beetle)

(e) Polygraphus rufipennis (Foureyed spruce
bark beetle

(f) Tomicus piniperda (Beetle, pine)

(g) Bursaphenchus xylophilus (Pine wood
nematode)

(h) Adelges piceae (Balsam woolly adelgid)
(i) Choristoneura fumiferana (spruce
budworm)

(j) Choristoneura freemani (Western spruce
budworm)

(k) Choristoneura lambertiana (Sugar pine
tortrix)

(1) Gilpinia hercyniae (Spruce sawfly)

(m) Heterobasidion annosum

(n) Heterobasidion parviporum

(o) Hylurgops palliatus (Lesser spruce shoot
beetle)

(p) Lambdina fiscellaria (Eastern hemlock
looper)

(q) Melanophila drummondi (Flatheaded fir
borer)

(r) Monochamus obtusus (Obtuse sawyer)
(s) Neonectria fuckeliana (Flute canker of
radiata pine)

(t) Orgyia pseudotsugata (Douglas-fir
tussock moth)

(u) Otiorhynchus singularis (Clay coloured
weevil)

(v) Phellinus weirii (Laminated root rot)
(w) Phytophthora cryptogea (Tomato foot
rot)

(x) Scolytus ventralis (Fir engraver)

(y) Sirococcus conigenus (Sirococcus blight
of conifers)

(z) Leptographium procerum (White pine
root decline)

(aa) Phytophthora ramorum [Sudden oak
death (SOD)]

(bb) Rhizobium rhizogenes (Gall)

or heat treatment at 56°C (core
temperature) for 30 minutes or any
other treatment approved by Plant
Protection Adviser to the Government
of India.

The treatment should be endorsed on
Phytosanitary Certificate issued at the
country of origin/re-export.

(i) Against serial number 49, relating to Betula spp.(Birch wood) in column (3) regarding ‘Wood with/without
bark’, in column 4 against the entries relating to (iii) China and the entries relating thereto the following entries
in columns (3) (4), (5) and (6) shall respectively be substituted, namely:

3) C)) (%) (6)
Wood China Free from:- Fumigation with Methyl bromide at
with/without (a) Anoplophora chinensis (Black and 48g. per cubic metre for 24 hrs. at
bark white citrus longhorn 21°C and above or equivalent
(b) Monochamus sutor (Brown crumbly thereof or any other treatment
rot) approved by Plant Protection

(c) Anoplophora glabripennis (Asian
longhorned beetle)

Adviser. The treatment should be
endorsed on Phytosanitary
Certificate issued at the country of
origin/re-export.
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(iii) Against serial number 254, relating to Picea abies (Spruce) in column (3) against the entries (i) ‘wood without bark’
and the entries relating thereto the following entries in columns (3), (4), (5) and (6) shall respectively be substituted,

namely:

3) C)) ) (6)
@) Wood | (i) North Free from: Fumigation with Methyl bromide at
with/without | America (a) Pityogenes bidentatus (Two-toothed pine 48 g. per cubic metre for 24 hrs. at
bark beetle) 21°C and above or equivalent

(b) Ips typograthus(Spruce bark beetle)

(¢) Dendroctonus micans (European Spruce

beetle)

(d) Pissodes spp. (Pine weevil)

(e) Tomicus piniperda (Beetle, pine)

(f) Bursaphenchus xylophilus (Pine wood

nematode)

(g) Gilpinia hercyniae (Spruce sawfly)

(h) Gremmeniella abietina (Brunchorstia

disease)

(i) Heterobasidion parviporum

(j) Hylurgops palliatus (Lesser spruce shoot

beetle)

(k) Neonectria fuckeliana (Flute canker of

radiata pine)

(1) Ophiostoma piceae (Vascular mycosis of

oak)

(m) Otiorhynchus singularis (Clay coloured

weevil)

(n) Sirex juvencus (Steel-blue woodwasp)

(o) Sirococcus conigenus (Sirococcus blight of

conifers)

(p) Tetropium fuscum (Brown spruce longhorn
eetle)

q) Trypodendron lineatum (Striped ambrosia

eetle

(r) Xylosandrus germanus (Black timber bark
eetle)

(s) Arceuthobium pusillum (Eastern dwarf

mistletoe)

(t) Choristoneura fumiferana (Spruce budworm)

Q

= |z

o

o

(u) Leptographium procerum (White pine root
decline)

(v) Neodiprion sertifer (European pine sawfly)
(w) Operophtera brumata (Winter moth)

(x) Orgyia antiqua (European tussock moth)
(y) Rhyacionia buoliana (European pine shoot
moth)

(z) Sirex noctilio (Wood wasp)

(aa) Chrysomyxa pirolata (Inland spruce cone
rust )

(bb) Chrysomyxa rhododendri (European
Rhododendron rust)

(cc) Cydia strobilella (Spruce seed moth)

(dd) Dryocoetes autographus (Spruce Bark
beetle )

(ee) Endocronartium harknessii (Western gall
rust)

(ff) Neonectria radicicola (Black root of
strawberry)

(gg) Petrova albicapitana (Northern pitch twig
moth)

thereof or heat treatment at 56°C
(core temperature) for 30 minutes or
any other treatment approved by
Plant Protection Adviser.

The treatment should be endorsed
on Phytosanitary Certificate issued
at the country of origin/re-export.
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(ii) China

Free from:

(a) Dendroctonus micans (European Spruce
beetle)

(b) Ips typograthus (Spruce bark beetle)

(c) Heterobasidion parviporum

(d) Hylobius abietis (LLarge pine weevil)

(e) Hylurgops palliatus (ILesser spruce shoot
beetle)

(f) Ips duplicatus (Double-spined bark beetle)
(g) Lymantria monacha (Nun moth)

(h) Thekopsora areolata (Cherry spruce rust)
(i) Trypodendron lineatum (Striped ambrosia
beetle)

(j) Xylosandrus germanus (Black timber bark
beetle)

(k) Bursaphelenchus xylophilus (Pine wilt
nematode)

(1) Monochamus alternatus (Japanese pine

sawyer);

(m) Monochamus galloprovincialis (Pine
sawyer);

(n) Chrysomyxa rhododendri (European
Rhododendron rust);

(o) Cydia strobilella (Spruce seed moth)
(p) Dendrolimus pini (Pine-tree lappet)
(q) Neonectria radicicola (Black root of
strawberry)

Fumigation with Methyl bromide at
48 g. per cubic metre for 24 hrs. at
21°C and above or equivalent
thereof or heat treatment at 56°C
(core temperature) for 30 minutes or
any other treatment approved by
Plant Protection Adviser.

The treatment should be endorsed
on Phytosanitary Certificate issued
at the country of origin/re-export.

(iv) Against serial number 266, relating to Pseudotsuga menziesii (Douglas fir) in column (3) against the entries (i) ‘wood
without bark’ and the entries relating thereto the following entries in columns (3), (4), (5) and (6) shall respectively be
substituted, namely:

3) C)) 5 (6)
(1))Wood (i) China Free from: Fumigation with Methyl bromide at 48
with/without (a) Dendroctonus pseudotsugae (Dougles fir g. per cubic metre for 24 hrs. at 21°C
bark beetle) and above or equivalent thereof or heat
(b) Bursaphenchus xylophilus (Pine wood treatment at 56°C (core temperature)
Nematode) for 30 minutes or any other treatment
(c) Hylobius abietis (Large pine weevil) approved by Plant Protection Adviser.
(d) Hylastes ater (Black pine bark beetle) The treatment should be endorsed on
(e) Phellinus weirii (Laminated root rot) Phytosanitary Certificate issued at the
(f) Phytophthora cryptogea (Tomato foot rot) | country of origin/re-export.
(g) Sirex juvencus (Steel-blue wood wasp)
(h) Trypodendron lineatum (Striped ambrosia
beetle)
(1) Amylostereum areolatum (Sirex wasp
fungus)
(j) Botryosphaeria laricina (Shoot blight of
larch)
(k) Hylotrupes bajulus (House longhorn
beetle)
(1) Ips typographus (Eight-toothed bark
beetle)
(m) Lymantria monacha (Nun moth)
(n) Orthotomicus erosus (Mediterranean pine
beetle)
(0) Rhizobium rhizogenes (Gall)
(ii) North Free from: Fumigation with Methyl bromide at 48
America (a) Dendroctonus pseudotsugae (Dougles fir g. per cubic metre for 24 hrs. at 21°C

beetle)
(b) Bursaphenchus xylophilus (Pine wood

and above or equivalent thereof or heat
treatment at 56°C (core temperature)
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Nematode)

(c) Choristoneura freemani (Western spruce
budworm)

(d) Choristoneura fumiferana (Spruce
budworm)

(e) Choristoneura lambertiana (Sugar pine
Tortrix)

(f) Heterobasidion annosum

(g) Lambdina fiscellaria (Eastern hemlock
looper)

(h) Monochamus notatus (Northeastern
sawyer)

(i) Ophiostoma wageneri (Black-stain root
disease)

(j) Orgyia pseudotsugata (Douglas-fir tussock
moth)

(k) Phaeocryptopus gaeumannii (Swiss needle
cast)

(1) Phellinus weirii (Laminated root rot)

(m) Phytophthora cryptogea (Tomato foot
rot)

(n) Sirex juvencus (Steel-blue woodwasp)

(o) Trypodendron lineatum (Striped ambrosia
beetle)

(p) Amylostereum areolatum (Sirex wasp
fungus)

(q)Gibberella circinata (Pitch canker)

(r) Gremmeniella abietina (Brunchorstia
disease)

(s) Heterobasidion parviporum

(t) Hylotrupes bajulus (House longhorn
beetle)

(u) Leptographium procerum (White pine root
decline)

(v) Ophiostoma piceae (Vascular mycosis of
oak)

(W) Orthotomicus erosus (Mediterranean pine
beetle)

(x) Rhyacionia buoliana (European pine shoot
moth)

(y) Rhizobium rhizogenes (Gall)

(z) Otiorhynchus ovatus (Strawberry root
weevil)

(aa) Polygraphus rufipennis (Foureyed spruce

for 30 minutes or any other treatment
approved by Plant Protection Adviser.
The treatment should be endorsed on
Phytosanitary Certificate issued at the
country of origin/re-export.

bark beetle)
(iii) New Free from: Fumigation with Methyl bromide at 48
Zealand (a) Hylastes ater (Black pine bark) g. per cubic metre for 24 hrs. at 21°C

(b) Otiorhynchus ovatus (Strawberry root
weevil)

(¢) Pseudocoremia suavis

(d) Heterobasidion annosum

(e) Leptographium procerum (White pine root
decline)

(f) Ophiostoma piceae (Vascular mycosis of
oak)

(g) Phaeocryptopus gaeumannii (Swiss needle
cast)

(h) Phytophthora cryptogea (tomato foot rot)
(i) Phytophthora megasperma (root rot))

(§) Amylostereum areolatum (Sirex wasp
fungus)

and above or equivalent thereof or heat
treatment at 56°C (core temperature)
for 30 minutes or any other treatment
approved by Plant Protection Adviser.
The treatment should be endorsed on
Phytosanitary Certificate issued at the
country of origin/re-export.
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(i) Timber
logs
with/without
bark

(i) Australia

Free from:

(a) Hylastes ater (black pine bark beetle)

(b) Heterobasidion annosum

(c) Phytophthora cryptogea (tomato foot rot)
(d) Rhizobium rhizogenes (gall)

(e) Ergates spiculatus (spined pine borer)

(f) Phaeocryptopus gaeumannii (Swiss needle
cast)

(g) Phytophthora megasperma (root rot)

(h) Sirex juvencus (steel-blue wood wasp)

(1) Amylostereum areolatum (Sirex wasp
fungus)

(j) Gibberella circinata (pitch canker)

(k) Hylotrupes bajulus (house longhorn
beetle)

(1) Otiorhynchus ovatus (strawberry root
weevil)

(m) Ophiostoma piceae (vascular mycosis of
oak)

(i1) Fiji Free from:
(a) Orthotomicus erosus (Mediterranean pine
beetle)
(b) Ergates spiculatus (spined pine borer)
(iii) Papua Free from:
New Guinea (a) Phytophthora cryptogea (tomata foot rot)
(b) Ergates spiculatus (spined pine borer)
(iv) South Free from:
Africa (a) Hylotrupes bajulus (house long horn

beetle)

(b) Orthotomicus erosus (Mediterranean pine
beetle)

(¢) Bursaphelenchus xylophilus (pine wilt
nematode)

(d) Gibberella circinata (pitch canker)

(e) Leptographium procerum (white pine root
decline)

(f) Rhizobium rhizogenes (gall)

(g) Ergates spiculatus (spined pine borer)

(h) Ophiostoma piceae (Vascular mycosis of
oak)

(i) Phytophthora cryptogea (trunk rot)

(§) Amylostereum areolatum (Sirex wasp
fungus)

Fumigation with Methyl bromide at 48
g. per cubic metre for 24 hrs. at 21°C
and above or equivalent thereof or heat
treatment at 56°C (core temperature)
for 30 minutes or any other treatment
approved by Plant Protection Adviser.
The treatment should be endorsed on
Phytosanitary Certificate issued at the
country of origin/re-export.

(v) Against serial number 362, relating to Eucalyptus grandis/Eucalyputs spp. in column (3) against the entries (ii) ‘wood
without bark’ and the entries relating thereto the following entries in columns (3), (4), (5) and (6) shall respectively be
substituted, namely:

3) C)) 5 (6)
(ii) Wood | Australia Free from : Fumigation with Methyl bromide
with/without (a) Ctenarytaina spatulata at 48g. per cubic metre for 24 hrs.

bark

(b) Phoracantha recurva (eucalyptus
longhorned borer)

longhorned borer)
beetle)

beetle)
(f) Puccinia psidii (myrtle rust)

(c) Phoracantha semipunctata (eucalyptus
(d) Paropsis atomaria (Eucalyptus tortoise

(e) Paropsis charybdis (eucalyptus tortoise

at 21°C and above or equivalent
thereof under NAP or any other
treatment duly approved by Plant
Protection  Adviser to the
Government of India. The
treatment should be endorsed on
Phytosanitary Certificate issued at
the country of origin/re-export.
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(g) Thaumastocoris peregrinus (bronze bug)
(h) Trachymela tincticollis (Australian
tortoise beetle)

(i) Uraba lugens (eucalypt leaf skeletonizer)
(j) Mundulla yellows (Mundulla Yellows

dieback)
(iii)Timber logs | (i) New Free from: Fumigation with Methyl bromide
with/ without | Zealand (a) Ctenarytaina spatulata at 48g. per cubic metre for 24 hrs.
bark for (b) Gonipterus scutellatus (eucalyptus snout | at 21°C and above or equivalent
consumption beetle) thereof under NAP or any other
(c) Paropsis charybdis (eucalyptus tortoise treatment duly approved by Plant
beetle) Protection  Adviser to the
(d) Phoracantha semipunctata (eucalyptus Government of India. The
longhorned borer) treatment should be endorsed on
(f) Phytophthora cryptogea (tomato foot rot) | Phytosanitary Certificate issued at
(g) Thaumastocoris peregrinus (bronze bug) | the country of origin/re-export.
(h) Uraba lugens (eucalypt leaf skeletonizer)
(i1) Fiji Nil
(iii) Papua New | Free from: Fumigation with Methyl bromide
Guinea (a) Phoracantha recurva (eucalyptus at 48g. per cubic metre for 24 hrs.
longhorned borer) at 21°C and above or equivalent
(b) Phoracantha semipunctata (eucalyptus thereof under NAP or any other
longhorned borer) treatment duly approved by Plant
(iv) South Free from: Protection  Adviser to the
Africa (a) Macrotermes natalensis Government of India. The

(b) Phoracantha recurva (eucalyptus
longhorned borer)

(c) Phoracantha semipunctata (eucalyptus
longhorned borer)

(d) Botryosphaeria dothidea (canker of
almond)

(e) Ceratocystis moniliformis

(f) Coniothyrium zuluense

(coniothyrium canker of eucalyptus)

(g) Lasiodiplodia iraniensis

(h) Puccinia psidii (myrtle rust)

(i) Thaumastocoris peregrines (bronze bug)
(j) Trachymela tincticollis (Australian
tortoise beetle)

treatment should be endorsed on
Phytosanitary Certificate issued at
the country of origin/reexport.

(vi) Against serial number 375, relating to Khaya ivorensis (Khaya) in column (3) against the entry ‘Timber logs without

bark’ and the entries relating thereto the following entries in columns (3), (4), (5) and (6)
substituted, namely:

shall respectively be

3 @ ®) ©)
Timber logs Africa Free from: Fumigation with Methyl bromide at
with/without bark (a) Cledus obesus 48g. per cubic metre for 24 hrs. at 21°C
(b) Gyroptera robertsi and above or equivalent thereof under
(c) Hypsipyla robusta NAP and the treatment to be endorsed
(d) Catopyla dysorphnaea on phytosanitary certificate or by any
other fumigant/substance in manner
approved by the Plant Protection
Adpviser.
3) “ (&) (6)
Timber logs Africa Free from: Fumigation with Methyl bromide at
with/without bark (a) Cledus obesus 48g. per cubic metre for 24 hrs. at 210C
(b) Gyroptera robertsi and above or equivalent thereof under
(c) Hypsipyla robusta NAP and the treatment to be endorsed
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on phytosanitary certificate or by any
other fumigant/substance in manner

(d) Catopyla dysorphnaea

approved by the Plant Protection
Adpviser.
3) @) 3) ©)
Timber logs Africa Free from: Fumigation with Methyl bromide at
with/without bark (a) Cledus obesus 48g. per cubic metre for 24 hrs. at 210C
(b) Gyroptera robertsi and above or equivalent thereof under
(c) Hypsipyla robusta NAP and the treatment to be endorsed
(d) Catopyla dysorphnaea on phytosanitary certificate or by any
other fumigant/substance in manner
approved by the Plant Protection
Adpviser.
(vii) Against serial number 516, relating to Tamarindus indica (Tamarind), in column (3) after the entry (ii) regarding

‘Plants for propagation, and entries relating thereto the following entries in columns (3), (4), (5) and (6) shall respectively
be substituted, namely:

3) C)) ) (6)
iii) Fruits (pods)/ Any Free from: i) Free from Quarantine weed seeds,
pulp/ seed  for country (a) Apomyelois ceratoniae (knot-horn, soil and other plant debris
consumption blunt-winged, carob moth ) ii) Fumigation with Methyl bromide

(b) Ceroplastes cirripediformis (barnacle at 32 g. per cu.m. for 24 hrs. at 21°C

scale) and equivalent thereof. The
(c) Hypothenemus obscurus (tropical nut treatment should be endorsed on
borer) Phytosanitary Certificate issued at

(d) Sitophilus linearis (tamarind weevil) the country of origin/re-export.
(e) Selenaspidus articulatus (West Indian

red scale)

(viii) Against serial number 643, relating to Bambusa bambos in column (3) against the entries (i) ‘wood without bark’
and the entries relating thereto the following entries in columns (3), (4), (5) and (6) shall respectively be substituted,
namely:

3 (C)) €)) (6)
Nil

Wood with/without Indonesia

bark

Fumigation with Methyl bromide at 48 g. per cu.m. for 24
hrs. at 21°C and above or equivalent thereof under NAP or
any other treatment approved by Plant Protection Adviser
to the Government of India. The treatment should be
endorsed on Phytosanitary Certificate issued at the
country of origin/re-export.

(ix) Against serial number 644, relating to Cocos nucifera (Coconut wood) in column (3) against the entries (i) ‘wood
without bark’ and the entries relating thereto the following entries in columns (3), (4), (5) and (6) shall respectively be
substituted, namely:

bark

(b)Chondracris rosea (citrus locust)
(c)Coptotermes (termites)

(d)Coptotermes curvignathus (rubber
termite)

(e)Metamasius hemipterus(West Indian cane
weevil)

(f)Nipaecoccus nipae (spiked mealybug)
(g)Rhynchophorus vulneratus (Asiaticpalm

3) C)) (%) (6)
Wood Indonesia Free from: Fumigation with Methyl bromide at
with/without (a)Aleurodicus destructor (coconut whitefly) | 48g. per cubic metre for 24 hrs. at 21°C

and above or equivalent thereof under
NAP or any other treatment approved
by Plant Protection Adviser to the
Government of India. The treatment
should be endorsed on Phytosanitary
Certificate issued at the country of
origin/re-export.
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weevil)

(h) Unaspis citri (citrus snow scale)

(i) Ganoderma boninense (basal stem rot of
oil palm)

(j) Brontispa longissima (coconut hispine
beetle)

(k) Icerya samaraia (steatococcus scale)
(1) Plesispa reichei (coconut hispid)

(m) Rhynchophorus bilineatus (black palm
weevil)

(n) Scapanes australis (rthinoceros beetle)

(x) Against serial number 648, relating to Quassia amara (Quassia) in column (3) against the entries (i) ‘wood without
bark’ and the entries relating thereto the following entries in columns (3), (4), (5) and (6) shall respectively be
substituted, namely:

3 C)) (€)) (6)

Wood (i) Mexico Nil Fumigation with Methyl bromide at 48 g. per cubic
with/without (i1) Brazil metre for 24 hrs. at 21°C and above or equivalent
bark thereof under NAP or any other treatment approved by
Plant Protection Adviser.

The treatment should be endorsed on Phytosanitary
Certificate issued at the country of origin/re-export.

(xi) Against serial number 649, relating to Shorea laevis in column (3) against the entries (i) ‘wood without bark’ and the
entries relating thereto the following entries in columns (3), (4), (5) and (6) shall respectively be substituted, namely:

3) C)) ) (6)
Wood Indonesia Free from: Fumigation with Methyl bromide at 48 g. per
with/without (a) Coprotermes curvignathus | cubic metre for 24 hrs. at 21°C and above or
bark (rubber termite) equivalent thereof under NAP or any other

(shot-hole borer)

hole borer)

(b) Xyleborus pseudopilifer

(¢) Xylosandrus ater (shot-

treatment approved by Plant Protection
Adviser to the Government of India.

The treatment should be endorsed on
Phytosanitary Certificate issued at the country
of origin/re-export.

(xii) Against serial number 653, relating to Imperata cylindrica in column (3) against the entries (i) ‘wood without bark’
and the entries relating thereto the following entries in columns (3), (4), (5) and (6) shall respectively be substituted,

namely:

3 (C)) ) (6)
Wood Indonesia Nil Fumigation with Methyl bromide at 48g. per cubic metre
with/without for 24 hrs. at 21°C and above or equivalent thereof under
bark NAP or any other treatment approved by Plant Protection

Adviser to the Government of India. The treatment should
be endorsed on Phytosanitary Certificate issued at the
country of origin/reexport.

(xiii) Against serial number 727, relating to Picea engelmannii in column (3) against the entries (i) ‘wood without bark’
and the entries relating thereto the following entries in columns (3), (4), (5) and (6) shall respectively be substituted,

namely:

3) C)) ) (6)
Wood Canada Free from: Fumigation  with  Methyl
with/without (a) Choristoneura fumiferana (Spruce budworm) bromide at 48 g. per cubic
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bark

(b) Choristoneura occidentalis (western spruce
budworm)

(¢) Dendroctonu sponderosae (black hills beetle)
(d) Dendroctonus rufipennis (spruce beetle)

(e) Dryocoetes confuses (western balsam bark
beetle)

(f) Monochamus notatus (northeastern sawyer)
(g) Trypodendron lineatum (striped ambrosia
beetle)

(h) Bursaphelenchus xylophilus(pine wilt
nematode)

(i) Heterobasidion annosum

(j) Heterobasidion parviporum

(k) Lambdina fiscellaria (eastern hemlock looper)
(1) Sirococcus conigenus (sirococcus blight of
conifers)

(m) Choristoneura freemani (western spruce
budworm)

(n) Ips pini (pine engraver)

(o) Lymantria dispar (gypsy moth)

(p)Orgyia pseudotsugata (douglas-fir tussock
moth)

metre for 24 hrs. at 21°C and
above or equivalent thereof
under NAP or heat treatment
at 56°C (core temperature) for
30 minutes or any other
treatment approved by Plant
Protection Adviser to the
Government of India.

The treatment should be
endorsed on Phytosanitary
Certificate issued at the
country of origin/re-export.

(xiv) Against serial number 728, relating to Picea glauca in column (3) against the entries (i) ‘wood without bark’ and the
entries relating thereto the following entries in columns (3), (4), (5) and (6) shall respectively be substituted, namely:

3) @ ) (6)
Wood Canada Free from: Fumigation  with  Methyl
with/without (a) Choristoneura fumiferana (spruce budworm) bromide at 48 g. per cubic
bark (b) Choristoneura occidentalis (western spruce metre for 24 hrs. at 21°C and

budworm)

(c) Choristoneura pinus pinus (jack-pine
budworm)

(d) Dendroctonus rufipennis (spruce beetle)

(e) Monochamus notatus (northeastern sawyer)
(f) Monochamus titillator (southern pine sawyer)
(g)Pissodes nemorensis (northern pine weevil)
(h) Heterobasidion parviporum

(i) Arceuthobium pusillum (eastern dwarf
mistletoe)

(j) Gilpinia hercyniae (spruce sawfly)

(k) Lambdina fiscellaria (eastern hemlock looper)
(1) Sirococcus conigenus (sirococcus blight of
conifers)

(m) Bursaphelenchus xylophilus (pine wilt
nematode)

(n) Choristoneura freemani (western spruce
budworm)

(0) Gremmeniella abietina (Brunchorstia disease)
(p) Ips pini (pine engraver)

(q) Lymantria dispar (gypsy moth)

(r) Orgyia leucostigma (white-marked tussock
moth)

(s)Tetropium fuscum (brown spruce longhorn
beetle)

(t) Polygraphus rufipennis (foureyed spruce bark
beetle)

above or equivalent thereof
under NAP or heat treatment
at 56°C (core temperature) for
30 minutes or any other
treatment approved by Plant
Protection Adviser to the
Government of India.

The treatment should be
endorsed on Phytosanitary
Certificate issued at the
country of origin/re-export.

(xv) Against serial number 729, relating to Picea stichensis in column (3) against the entries (i) ‘wood without bark’ and
the entries relating thereto the following entries in columns (3), (4), (5) and (6) shall respectively be substituted, namely:
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3) @ ) (6)
Wood (i)Canada Free from: Fumigation with Methyl bromide
with/without (a) Dendroctonus rufipennis (spruce beetle) at 48 g. per cubic metre for 24
bark (b) Operophtera brumata(winter moth) hrs. at 21°C and above or
(c) Sirex juvencus (steel-blue woodwasp) equivalent thereof under NAP or
(d) Trypodendron ineatum (striped ambrosia heat treatment at 56°C (core
beetle) temperature) for 30 minutes or
(e)Bursaphelenchus xylophilus (pine wilt any other treatment approved by
nematode) Plant Protection Adviser to the
(f) Heterobasidion annosum Government of India.
(g) Heterobasidion parviporum The treatment should be endorsed
(h) Gilpinia hercyniae (spruce sawfly) on  Phytosanitary  Certificate
(i) Lambdina fiscellaria (eastern hemlock issued at the country of origin/re-
looper) export.
(j) Pityogenes chalcographus (sixtoothed
spruce bark beetls)
(k) Sirococcus conigenus (sirococcus blight of
conifers)
() Ips plastographus (California pine
engraver)
(m) Phytophthora ramorum (sudden oak death
(S0D))
(ii) Ivory Nil (i) Fumigation with Methyl
Coast bromide at 48 g. per cubic metre
for 24 hrs. at 21°C and above or
equivalent thereof under NAP or
heat treatment at 56°C (core
temperature) for 30 minutes or
any other treatment approved by
Plant Protection Adviser to the
Government of India.
The treatment should be endorsed
on  Phytosanitary  Certificate
issued at the country of origin/re-
export.
(ii) Free from quarantine weed
seeds, soil and other plant debris.

(xvi) Against serial number 762, relating to Populus nigra in column (3) against the entries (i) ‘timber logs without bark
for consumption’ and the entries relating thereto the following entries in columns (3), (4), (5) and (6) shall respectively be
substituted, namely:

3) C)) %) (6)
(i) Timber logs | (i)Belgium Free from: Fumigation with Methyl bromide
with/without (a)Lymantria monacha (nun moth) at 48 g. per cubic metre for 24

bark

(b) Anoplophora glabripennis (Asian
longhorned beetle)

(c) Cryptorhynchus lapathi (Poplar and
willow borer)

(d) Saperda carcharias (Large poplar borer)
(e) Xanthomonas populi (Bacterial canker of

hrs. at 21°C and above or
equivalent thereof or heat
treatment at  56°C  (core

temperature) for 30 minutes or
any other treatment approved by
Plant Protection Adviser to the

poplar) Government of India.
The treatment should be endorsed
on Phytosanitary  Certificate
issued at the country of origin/re-
export.
(i1) Germany Free from: Fumigation with Methyl bromide
(a)Anoplophora glabripennis (Asian at 48 g. per cubic metre for 24
longhorned beetle) hrs. at 21°C and above or

(b) Lymantria monacha (nun moth)

equivalent thereof or heat
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(c) Tremexf uscicornis(Tremex wasp)

(d) Heterobasidion annosum

(e) Cryptorhynchus lapathi (Poplar and
willow borer)

(f) Saperda carcharias (Large poplar borer)
(g) Xanthomonas populi (Bacterial canker of
poplar)

(h) Eutypa lata (Eutypa dieback)

treatment at  56°C  (core
temperature) for 30 minutes or
any other treatment approved by
Plant Protection Adviser to the
Government of India.

The treatment should be endorsed
on Phytosanitary  Certificate
issued at the country of origin/re-
export.

(xvii) Against serial number 771, relating to Picea mariana in column (3) against the entries (i) ‘wood without bark’ and
the entries relating thereto the following entries in columns (3), (4), (5) and (6) shall respectively be substituted, namely:

3 @ ©)) (6)
Wood (i)Canada Free from: Fumigation with Methyl bromide
with/without (a)Chrysomyxa pirolata (Inland spruce cone at 48 g. per cubic metre for 24
bark rust ) hrs. at 21°C and above or

(b) Cydia strobilella (Spruce seed moth)

(c) Dryocoetes affaber (Spruce Bark beetle)
(d) Dryocoetes autographus (Spruce Bark
beetle )

(e) Hylobius congener (Seedling debarking
weevil)

(f) Ips perturbatus (Northern spruce engraver )
(g) Polygraphus rufipennis (Foureyed Spruce
Bark beetle)

(h) Arceuthobium pusillum (eastern dwarf
mistletoe)

(1) Dendroctonus rufipennis (spruce beetle)
(j) Gilpinia hercyniae (spruce sawfly)

(k) Lambdina fiscellaria (eastern hemlock
looper)

(1) Lymantria dispar (gypsy moth)

(m) Pissodes nemorensis (northern pine
weevil)

(n) Sirococcus conigenus (sirococcus blight of
conifers)

(o) Bursaphelenchus xylophilus (pine wilt
nematode)

(p) Choristoneura fumiferana (spruce
budworm)

(q) Choristoneura pinus pinus (jack-pine
budworm)

(r) Gremmeniella abietina (Brunchorstia
disease)

(s)Tetropium fuscum (brown spruce longhorn
beetle)

equivalent thereof under NAP or
heat treatment at 56°C (core
temperature) for 30 minutes or
any other treatment approved by
Plant Protection Adviser.

The treatment should be endorsed
on Phytosanitary  Certificate
issued at the country of origin/re-
export.

(xviii) Against serial number 772, relating to Picea rubens in column (3) against the entries (i) ‘wood without bark’ and
the entries relating thereto the following entries in columns (3), (4), (5) and (6) shall respectively be substituted, namely:

3) @ ) (6)
Wood (i)Canada Free from Fumigation with Methyl bromide
with/without (a) Arceuthobium pusillum (Eastern dwarf at 48 g. per cubic metre for 24
bark mistletoe) hrs. at 21°C and above or

(b)Bursaphelenchus xylophilus (Pine wilt
nematode)

(c) Dendroctonus rufipennis (Spruce beetle)
(d) Gremmeniella abietina (Brunchorstia
disease)

equivalent thereof under NAP or
heat treatment at 56°C (core
temperature) for 30 minutes or
any other treatment approved by
Plant Protection Adviser.
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(e) Heterobasidion annosum The treatment should be endorsed
(f) Ipspini (Pine engraver) on  Phytosanitary  Certificate
(g) Lambdina fiscellaria(Eastern hemlock issued at the country of origin/re-
looper) export.

(h) Monochamus marmorator (Balsam fir

sawyer)

(i) Sirococcus conigenus (Sirococcus blight

ofconifers)

(j) Tetropium fuscum (Brown spruce
longhornbeetle )

(k) Gilpinia hercyniae (spruce sawfly)
(1) Choristoneura fumiferana (spruce
budworm)

(m) Lymantria dispar (gypsy moth)

[F.No.8-21/2017-PP.II(Vol.II)]
DR. B. RAJENDER, Jt. Secy.

Note : The Plant Quarantine (Regulation of Import into India) Order, 2003 was published in the Gazette of India, vide,
number S.0. 1322 (E) dated 18" November, 2003, and subsequently amended vide number S.0.167(E), dated 6" February
2004, S.0. 427(E), dated 29" March, 2004, S.0. 644(E), dated 31* May 2004, S.O. 263(E), dated 25" February 2005, S.O.
462 (E), dated 31% March 2005, S.O. 1121 (E), dated 14" July 2006, S.O. 1353 (E), dated 31* July 2006, S.O. 1873 (E),
dated 31" October 2006, S.0. 2074 (E), dated 6™ December 2006, S.0. 2069 (E), dated 31 December, 2007, S.O. 3(E),
dated 1% January, 2008, S.0. 2847 (E), dated 8" December, 2008, S.0. 2888 (E), dated 15" December, 2008, S.0. 2286
(E), dated 9™ September, 2009, S.0. 2390 (E), dated 16" September, 2009, S.O. 3269 (E), dated 23" December, 2009,
S.0. 3298 (E), dated 24™ December, 2009, S.0. 907 (E), dated 21* April, 2010, S.0. 2095(E), dated 27 August, 2010,
S.0. 2284 (E), dated 15% September, 2010, S.0O. 2516 (E), dated 1t October, 2010, S.O. 2711 (E) dated 4t November,
2010, S.0. 3052(E) dated 28" December, 2010, S.O. 887 (E) dated 28" April, 2011, S.0. No. 2845 (E) dated 21"
December, 2011, S.0. No.296 (E) dated 170 February, 2012, S.0O. 2775(E) 23" November, 2012 S.0.799(E) dated 21*
March, 2013, S.0.1378(E) dated 28" May, 2013, S.0.1531(E) dated 14™ June, 2013, S.0.2919(E) dated 26™ September,
2013, S.0.1508(E) dated 13h June, 2014, S.0. No.1632(E) dated 27t June, 2014, S.0. No.2320(E) dated 120 September,
2014,S.0. No.2542(E) dated 29h September, 2014, S.O. No.2879(E) dated 11" November, 2014, S.0. No.31 14(E) dated
10" December, 2014, S.O. No. 1413(E) dated 26" May, 2015, S.O. No. 2496(E) dated 15" September, 2015, S.O. No.
101(E) dated 13™ January, 2016, S.O. No. 608(E) dated 7" March, 2016 S.O. No.1873(E) dated 25" May, 2016, S.O.
No0.2192(E) dated 20™ June, 2016, S.O. No. 2248(E) dated 29" June, 2016, S.0. No0.2453(E) dated 5" July, 2016, S.O.
No.2614(E) dated 5t August, 2016 and S.O. No.264(E) dated 12t January, 2017, S.O. No. 364(E) dated 31 February,
2017, S.0. 1344 (E) dated 27" April, 2017, S.O. 1475 (E) dated gh May, 2017 and S.0. 2019 (E) dated 21* June, 2017
and S.0. 2152 (E) dated 6™ July, 2017 and S.O. No. 2752 (E) dated 231 August, 2017 S.0O. No. 3293(E) dated 6" October,
2017 and S.0. No.3556(E) dated 7™ November, 2017.
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